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adopted on tbe basis of decision and 
action on the part of the individual farmer. 
The new agronomy of wheat, for example, 
can be adopted successfully by a ay farmer 
who has access to the needed inputs. 
Similarly the multiple cropping pattern 
can also be successfully adopted by the 
farmers irrespective of their size of 
holdings, provided they can mobilise credit 
and other inputs.

(c) Tbe pattern of Co operative
endeavour that has to be generated will 
vary from area to area. State Governments 
will have to take appropriate action

(d) The Minister of Agriculture, 
Government of India, as well as the State 
Governments have launched a number of 
developmental schemes through which the 
new technology is being populauzed for 
countrywide adoption. Examples are the 
High-Yielding Varieties Programme, 
Intensive Cotton District Programme, 
pilot projects in Dryland Farming and 
Multiple Cropping and Small and Marginal 
Farmers Scheme
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Slum Clearance Policy in Delhi

7827 SHRI R. S. PANDEY : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) whether the slum clearance policy 
pursued so far has not proved vey success-
ful as large areas in the capital have 
developed mto stums

(b) whether Government have formu-
lated any measures for speedy removal of 
the slums from the capital and if so, main 
features theieof, and

(c) whether any measures have also been 
worked to provide proper rehabilitation 
to people when removed from the slum 
areas 7

THE MINISTER OJh STATE IN THL 
MINISTRY OF WORKS AND HOUS-
ING (SHRI I K. GUJRAL). (a) The 
problems of slums m the capital is 
gigantic. However, within the funds 
provided for Slum Clearance/Improvement 
Scheme in Delhi, some measure of success 
has been achieved,

(b) Slum dwellers has generally resisted 
programmes of slum clearance. In the 
new scheme for environmental improve* 
ment of slum areas an allocation of Rs.
2 S crores has been earmarked during the 
current year for carrying out improve* 
ments in such slum areas in the capital as 
cannot be cleared m the foreseeable 
future

(c) To the extent possible, residents of 
slum areas which are earmarked for clea




